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in view of the request receivec; from the Court of Sh. Yashdeep Chahal, Ld. JMF(
NDID, Pl-IC, New Delhi and in partial modi ication of Duty Roster for the month of August- 202-
it islclirectecl that Sh. ‘Abhinav Singh-, Ld. JMFC, NDD, PHC, New Delhi shall work as Dut
IMFC on 20.08.2024, in place of Sh. Yasheleep Chahal, Ld. JMFC, Pl-lC,NDD and Sh Yashdee
Ciialgal, Ld. IMFC, PI-IC, ND shall workas Duty IMFC on 16.03.2024, in place of Sh. Abhina
Sing ,L.tl. JMFC, NDD, PI-IC, New Delhi.

Rest of the conditions shall remain unchanged.
S (Nabeel li
, *, Chief Jucli_cial- ISITZIYG

,j Patiala House Courts, New Delhi.

No. ll W 75 ~- N195 /2024/CMM/PHC/New Delhi. Dated 07.08.2024
Copy forwarded for information and necessary action :-

\ I

The Ld. Registrar General, Hon'b1e High Court of Delhi, New Delhi.
E (Through Ld. District & Sessions Judge, Patiala House Court, New Delhi).

2.‘ P.S=, to Ld. Principal District &§SessionslJuclge, Patiala House Court, New Delhi. ,
3., All’ the other Ld. Principal District & Sessions Judges, Center (I-IQ),Wes,t/THC, North, North-

;West/Rohini, Shahdra, East, North~East .|’ KKD, South-West / Dwarlta, South, South-East/
§Saltet, Delhi /New Delhi. I

4. | All} the Ld. Chief Judicial Magijstrates, Clenter, West/THC, North,North-West/Rohini, -"
lShahdra,East,North-East/KKD; South-West/Dwarlta,South,South-East/Saket, Delhi /New
!Delhi. _ , N

5. !Allithe Ld. ACJMs, Patiala House Court ‘ New Delhi District. ' '
6. §The Concerned .lMFCs, PatialatHouse C?urts, New Delhi.
7. ;The Chief Prosecutor, New Delhi- Distri -t.
8. fThe D.§;.P. New Delhi District/’ South District I South -West District.

L/9r'TTh)e Incharge, District Courts Web-Site iommittee, Tis l-Iazari Courts, Delhi.
10.The Incharge, Computer Room, Patiala ouse Courts, New Delhi.
11.The Controlling Officer, Pool-Car, New elhi.

12.,The Care Taker, New Delhi District with he direction to affix the copies of the same at all the
4 notice boards at Patiala House Courts C mplex.

13:The lncharge, Lock-up, New Delhi. i
l4.The lncharge Cash Branch, New Delhi- Distt'ict, Patiala l-louse Courts. /I
15.The Secretary, N.D.B.A. ; - 0
16}Office File. ‘

i Chief Judi ags4e
Patiala House Cour-ts, New Delhi.
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